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BEFORE THE NATIONAL GREEf,#ffi;NAL,
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OzuGINAL APPLICATION NO.163 OF 2023 EZ
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STATE OF ODISHA & OTHERS

RESPONDENTS

ADDITIONAL AFT'IDAVIT FILED ON BEHAL}'OF AJIT

SAHU -RESPONDENT NO.14

I, Sri Ajit Sahu, aged about 35 years, S/o-Late

Gokulananda Sahu, AtlP.O-Nihalprasad, P.S-Gondia, Dist.-

Dhenkanal, Odisha, (Lessee of Nihal Prasad Road Metal Stone

Quarry No.1), do hereby solemnly affirm and state as follows:

_ 1. That, I am the Respondent No.14 arrayed in this Original

ryt Application filed by the applicant and I am competent to swear

the present affidavit.

2. That, the Respondent No.14 with due respect and humility

wants to bring on record a relevant document by way of this

additional affidavit for the just, complete and effective
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adjudication of the present case.
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3. That, it is humbly and respectfully submitted here that the

Respondent No.14 had filed a comprehensive affidavit on

1r.08.2024. In the said comprehensive affidavit the Respondent

No.14 had failed due to inadvertent and oversight to bring on

record a relevant map necessary for final adjudication of the lis.

As a consequence, it is being filed herewith for ready reference

of this learned Tribunal.

(Copy of the map is annexed herewith as Annexure-

Rl4/1)

4. That, the Respondent No.14 humbly craves leave of this

learned Tribunal to accept this Additional Affidavit and bring on

record the aforementioned relevant map for the just, complete

adjudication of the present lis.

Identified by

k:.
,(dro.ut"

CER'I'IFICATE

Cerlified that due to want of cartridge papers thick and

durable plain papers have been used.

G\ \\- I5,,----)

Deponent

'c true to hislhcr kr orr'rie
,'ln,tf i
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